W.P.(C) No.6109 of 2018

18. 24.06.2019 The petitioner in person is present.

Since, learned counsel for the opposite parties is
not present, it will not be appropriate to pass any order in

this case today.

The matter to come up on 22.07.2019.

( K.S. Jhaveri )
Chief Justice

(K.R. Mohapatra)
AD/SKG Judge



